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Compliance Report 

Compliance status of Honble NGT order dated 29/04/2022 in OA 

No.15/2022 (CZ) (Sri Mangilal Mewada Vs State of MP & Ors)  

In reference to the order dated 29/04/2022 of Honble NGT in OA 

no 15/2022 (CZ) Sri Mangilal Mewada Vs State of MP & Ors.  The 

compliance status is as under: 

 

I. Unit has deposited the 50% amount of the environmental 
compensation imposed. 

II. Unit has completed the stabilization of the ETP and start 
operation after obtaining the consent dated 16/03/2022 from 
MPPCB. (Copy is Enclosed as  Annexure –I) 

III. Unit has stopped using old ETP and cleaning of nearby area is 
completed.  

IV. Unit has completed the cleaning work of the non perennial 
drain bed at a depth of 1ft and removed the whitish deposition 
of the wastewater solids.  

V. The treated waste water is stored into a sump tank and 

utilized in boiler feed and ash quenching.  
VI. PTZ camera is installed at newly constructed ETP area. 

VII. Garland drain is constructed to avoid any overflow of 
untreated effluent in water body. 

VIII. Unit has provided porthole at proper height of the stack as per 
the CPCB guideline and taken appropriate safety measures in 
the boiler & plant premises. (Photograph is Enclosed as  
Annexure –II) 

IX. Unit has completed the cleaning work of the drain bed from 
unit to village (upto 2 kms). The installation of 03 ROs of 
adequate capacity in village Pipaliyameera for drinking water 
in not completed. 

In view of above an inspection was conducted on dated 
17.06.2022 by the officials of MP Pollution Control Board. The 
copy of inspection report is enclosed as Annexure-III 
  

 

 

(Brajesh Sharma) 

RO, Regional Office, 
MPPCB Bhopal 
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Annexure-I 
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Annexure-II 

Stack equipped with monitoring platform and Porthole
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Annexure-III 

 

Ref: Status Report dated 17/06/2022 in reference to the Hon’ble NGT OA 15 of 

2022(CZ)  order dated 29/04/2022  (Sri Mangilal Mewada Vs State of MP & Ors).  

 

In reference to the above M/s Jayshree Gayatri Food Products Pvt. Ltd. Village 

Pipaliyameera district sehore inspected on 17/06/2022. Following observations are recorded: 

1. Unit was found operational at the time of the inspection.  

2. The waste water generated from the unit during the process was found conveying 

through the underground pipe to the newly constructed 500 KLD  ETP . 

3. The natural non perennial drain near the industry was found dry and no discharge of 

effluent found outside the premises into the drain.  

4. At the time of inspection no whitish deposition was seen on the bottom of the nallah.  

5. PTZ cameras are installed at the new ETP area. 

 Enclosure:- Photographs.  
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Inspection Photographs 

 

 
Ultrafiltration  and RO Plant Unit 

 
NEW ETP Plant M/s Jayshree Gayatri Food Products Pvt. Ltd. Sehore 
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No whitish deposition observed on the bottom of nearby Nalla during inspection 

 

 
 

 
 


